.1 TEM NO. 39 COURT NO. 4 SECTI ON XVI
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).16597/2011
(From the judgenent and order dated 23/02/2011 in awcC
No. 14044/ 2010 of the H GH COURT OF PATNA)
SHI VA SHANKAR VERMA Petitioner(s)
VERSUS
STATE OF Bl HAR & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 29/07/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDAR
HON BLE MR JUSTI CE DEEPAK VERVA

M P. Jha, Adv.
Ram Ekbal Roy, Adv.
Har shvar dhan Jha, Adv.

For Petitioner(s)

SS=

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
| ssue notice returnable on 5th August, 2011. Dast
in addi tion is permitted. Noti ce may additional ly be

served through the standing counsel for the State.
Tag this matter with SLP(C) Nos.10758-10762/ 2011

(A.S. BISHT) (NEERU BALA VI J)
COURT MASTER ASS| STANT REG STRAR



